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(ix) INADEQUATE SUPPLY OF WHEAT
TOo RajastHAN THROUGH THE
PusLic  DistRIBUTION SYSTEM
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(x} REGISTERATION OF SMALY. “CALE
INDUSTRIES MANUFACTURING
INSECTICIDES

DR. A. KALANIDHI (Madras
Central; : I wish to bring to the
notice of this hon. House and go-
vernment the following urgent
matter under Rule 377 for immec-
diate a ton.
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The Insccticides Aci was pro-
mulgated in 1971 with the 1 a'n
objective of preventing the risk to
humiin beings and animals.



